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€. 1339] 7S foweft, qoaTe, AT 18, 2026/HT 27, 1947
No. 1339] NEW DELHI, WEDNESDAY, MARCH 18, 2026/PHALGUNA 27, 1947
T, AT TIREgH X STAART HATAd

% feeett, 18 |1+, 2026

T3, 1404(3).— Feal T TTHIL, THAT A=A qgIaar rerf==a, 2021 (2021 FT 20) =T 91T 12
T IT-TT (1) BT T& AHRIT FT TANT Fd gU, TAZT TN AT, AT Hgradr &l 91 ATaramd
TS o TorT Feqw STrerTr A et gl

[F1.8. TaU=-11011/2/2012-THTA]
HHST FIA, AT A=
MINISTRY OF PORTS, SHIPPING AND WATERWAYS
NOTIFICATION
New Delhi, the 18th March, 2026

S.0. 1404(E).— In exercise of the powers conferred by sub-section (1) of section 12 of the Marine Aids to
Navigation Act, 2021 (20 of 2021), the Central Government hereby appoints Director General of Aids to Navigation as
the Competent Authority for Vessel Traffic Services.

[F. No- LH-11011/2/2012-SL]
MUKESH MANGAL, Addl. Secy.
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